"INSTITUTION, DISPOSAL & PENDENCY OF CASES IN THE FAMILY COURTS OF THE STATE (ORISSA)
BI-MONTHLY:- DECEMBER, 2019 & JANUARY, 2020"

No. of Family Courts

Pendency Position in Family Courts

Sl. Name of the Family Courts Exists o . . .
No. Judgeship o sk ‘ . Opening Balance Institution during the Disposal during the Pendency as on
Sanctioned Working as on 01.12.2019 months of December, months of December, 31.01.2020
o 2019 & January, 2020 2019 & January, 2020
1 Angul Exist 1 1 324 36 60 300
2 Balasore Exist 1 1 3615 240 332 3523
3 Bargarh Exist | 1 936 73 33 976
4 Bhadrak Exist 1 1 2857 147 120 2884
5 Bolangir Exist 1 1 545 11 ) 551
6 Boudh Exist 1 1 231 17 9 239
7 Cuttack Exist | 1 3483 193 365 3311
8 Dhenkanal Exist 1 1 568 81 67 582
9 A Exist 1 1 2157 144 85 2216
Berhampur
10 Jagatsinghpur Exist 1 1 1098 85 129 1054
11 Jajpur Exist 1 1 1509 158 145 1522
12 Kalatd), Exist 1 1 252 21 13 260
Bhawanipatna
13 Kendrapara Exist 1 1 3142 132 285 2989
14 Keonjhar Exist 1 1 718 69 72 715
15 Khurda Exist 1 1 1497 107 37 1567
16 Bhubaneswar Exist 1 1 5233 257 136 5354
17 ROEpLL, Exist I I 432 50 15 467
Jeypore
18 hagubhan); Exist | 1 1505 74 39 1540
Baripada
19 Nabarangpur Exist 1 1 154 36 25 165
20 Nayagarh Exist 1 1 1140 102 155 1087
21 Phulbani Exist 1 1 238 39 25 252
22 Puri Exist 1 1 1331 101 135 1297
23 Rayagada Exist 1 1 146 24 20 150
24 Sambalpur Exist 1 1 766 41 20 787
25 Sonepur Exist 1 1 306 11 10 307
26 Sundargarh, Exist ! I 1199 72 97 1174
Rourkela
TOTAL 26 26 35382 2321 2434 35269




